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[The Vige-Chairman (Shrimati Xa-
nak Mukherjee) in the Chair]

DISCUSSION ON THE WORKING OF
THE MINISTRY OF COMMUNICA-
TIONS R i _"_': R A f

SHRI R. MOHANARANGAM (Tamil
Nadu): Madam Vice-Chairman, after
passing through so many Special Men-
tiong and two Calling Attentions I
am given an opportunity to speak on
" the working of the Ministry of Com-
munications today. Before talking of
the performance of the Ministry of
Communications, I must say that
about 8 monthg back when we asked
Mr. Ram Niwas Mirdha to implement
a cerfain pro]ect at Madras, he imple-
mented the schethe very successfully.
That was the Telugu.Ganga Scheme.
From that time onwards, on behalf of
5 crore people of Tamil Nadu and on
behalf of Mr. Upendra, I used to appre-
ciate the initiative of our Minister.
Whatever we asked and whatever he
assured, he used to keep his promise.
But it hag nothing to do with what
exactly I am going to speak on the
floor of the House. He has been in
charge of this Ministry only for the
" past 3 months and in the last
three months, he has taken so much
of responsibility of correcting certain
defects in his Ministry. A month back,
in a very big meeting at Bombay, he
disclosed the policy of the Central Gov—
ernment with regard to communica-
tions. In 3 major policy announcement,
he has stated that foreign collabora-
tion with the private industries in our
country wil] be encouraged in order
to manufacture the telecommunication
systems indigenously. Secondly, he
stated about the bifurcation of the
Telecommurications Department ana
the creation of autonomous corpora.
tions for Delhi and Bombay only. These
are the thinzs he said and also added
that we are going to adopt certain for-
ward-looking projects for the develop-
ment of telecommunication in  this
-country, A dependable, efficient and
modern communication system has
become absol:tely essential for eco-
momic growth and we must catch up
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with the rest of the world in this field.
These are the words of a very fine
speech delivered by our hon. Minis-
ter at Bombay just a month ago. He
sajd that that was the reason that
this time for the imrleme-tation of
the Seventh Five Year Plan, we have
allotted 1300 crores of rupees instead
of 1200 crores during the previous
plan. More than 15 private units have
applied for licenceg and already they
have signeq up with foreign firms for
the production of telephone systems
in India. They are Birla, Tata and
Modi. They have joined together and
we will be able to place a very perfect,
faultless telephone acrosg the table
within 5 years. A very perfect fault-
less telephone across the table within
5 years. If he had mentioned four
years, I would have understood. I
do not know what they are going to
do after the next elections. If the Min~
ister comes forward ana says that they
would do it within 4 years it is an-
o*her thing and I would appreciate it
because we will be in a position to
question him. When he says after
five years, it means after the next
elections. After five years, I do not
know whether he will be here to
answer and whether he will be here
to raise the questions. He has given
very perfect statistics, statistics with
regard to delay in the installation of
telephones. 'The statistics were given
by the Government of India’s Statis-
tics Department. Madam Vice-Chair-
man and also Madam Parliamentary
Affairs Minister, by the end of the
First Five Year Plan, the shortage in
the installation of telephones was
29,101, The statistics were given not °
by me but by the Statistics Depart-
ment of the Government of Inaia. By
the end of the Second Five Year Plan,
it was 189,405. That means, within
five years from the year when we
started to go in for agricultural deve-
lopment in the First Five Year Plan
to the year when we started to go in
for an important asvect of develop-
ment of industries in the Second Five
Year Plan, the demand went up from
29,101 to 1,80403. The demand was
increased by nearly five times within
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five years. Then what was the perfor.-
mance? Madam, I still remember that
in the year 1960, while speaking about
Planning, Jawaharlal Nehru said that
planning is the need of the hour. This
is the crux of the problem. Those are
very important works uttered by
Jawaharlal Nehru in the year 1960, By
that time, our need was five times
more than the need at the First Plan.
At the time of the Second Five Year
Plan, we wanted 1,89,405 telephones.
In the Third Five Year Plan, Madam,
the demand was for 3,49,226 telephon-
es. Now, if you ask me as to how many
telephones we have to install, the
answer is nine lakhs of telephones
nearly. Within 30 years, we have suc-
veeded in acHieving our object of the
First Five Year Plan. And now we
have to fulfil more than nine lakhs of
installaticns by the end of 1985. I
do not know what exactly our Minis-
ter is going to do? I do not know
how he ig going to give us nearly nine
lakh faultless and perfect telephones
within a year or so. I do not know
how his Ministry is going to solve
this problem and achieve this target,
and that too having collaboration with
foreign countries and having 50 licen-
ces on hand, and having commissioned
the Tatas, the Birlas and the Modis. I
do not know what exactly is the stage
at which the matter gtands now. I do
not know how the Minister is going to
finally solve this problem within five
years. And to a question why our

telephone is faulty, he said in a pub- .

lic meeting or a hall meeting—I do
not exactly remember it because I have
read it in a newspaper—that a single
telephone in our country is used by
more than 50 persons whereas in Ja-
pan and other places it is used by only
two persons. Ang he also said that
our instruments are 50 years old. Did
I ever agk them or did any Member
of Parliament ever ask our Minister
that he should have only 50-year old
machines? Did we ask our Minister
that he should not install more than
five lakhs or ten lakhs of telephones?
We are moving backwards. There was
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a time durinz the Brilisk period when
we used to say that we have Rolls
Royce administration in a bullock-cart
country. Now they have a bullock-
cart administration in a Rolls Royce
country. And I have not been able to
understand as to how they are going
to achieve this target of nine lakh tele-
phone installations even though our -
Minister has come forward and stated
that our telephone is used by more
persong and that our instruments are
50 years old.

Here, I want to point out one thing.
You say that you are going to install
nine lakhs of telephones within five °
years. There was a demand for 29,101
by the end of the First Five Year
Plan. By the end of the Sixth Plan, the
demang is for 8.6 lakh telephones.' I
want to know as to how many tele.
phones have been installed so far.
These gtatistics have not been given
by vou. There is a vast difference and
discrimjnation between urban areas
and rural areas. They wanted to solve
the position only in urban areas but
even in gpite of all the steps taken by
the Government of India they were not
in a position to solve the 90 per cent
of the demand in the urban areas.

Then, Madam, we the persong from
very deep southern part here face a
very serious problem, I have been tell-
ing of it on so many occasions. There
are times when I tried to contact our -
friends at Madras from Delhi. When -
I ask to be connected to some num-
ber, a verv important and unsolved
problem we are expected to face. If
you go to Madras dial the telephone
exchange number 197, Mr. Minister,
there will be response, I am No. 5, or
-1 am No, 6, some lady will say. But
here if I dial 197, the response will be
only in Hindi, which T cannot under-
stand. That is why I would request
you to recruit such persons who know
two languages, English ang Hindj, the
st.andard of which we are in a posi-
tion to understand. They should know
Hindi and English. Iet you not ap.
point a person who knows only the
mother tongue. After all, English is a =
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thing which can be understood by all
here. I do not have any animosity
against your language. But we suffer
.a lot. Even yesterday I had a very
bad experience. When 1 dialleg the
number the response was in Hindi
which I could not understand. And
when I started speaking in English,
she aisconnected. That is the situa-
iion prevailing in Delhi city.

| - - [ I

If yo[u go to Madrag airport, Mr.
Minister, you can see there wom’t any
rickshaws, a man could not pull an-
other man. He cannot pull it. That
is the policy of the State Government.
(Time Bell rings). Whereas in your
department, Sir, in the hot sun, these
employees working in your department,
the telephone department they have to
pull carts carrying cable, equipment
and material to g distance of three to
tour miles. Did your officials never
ntimate to you that this is the situa-
‘ion of the telephone department? Did
you not allow them to purchase some
auto-vans, did you not allow them to
Jurchase some tempos, did you not al-
ow them to purchase a suitable cart
>ullea by bullocks or some other ani-
nals, which could pull them to their
lestinations? (Time Bell rings).

THE VICE-CHAIRMAN (SHRIMA-
"I KANAK MUKHERJEE): Your time
5 OVer.

SHRI R. MOHANARANGAM: I ini-
iated the debate, Madam. There is
he convention that for the initiator
here would not be any timelimit. I
ave not taken even one-fourth of the
ime, I have already waited for more
1an 48 hours,

Then, with regard to wrong bills,
that shall I say. We have received
ills for Rs. 1500 or Rs. 2000 per guar-
'r. And when 1 was out of station,
got a bill for Rs. 5,000° "It seems that
'e are running our Ministry here only
at of the collections made by ‘wrong
illing.

Madam, we have our satellite
rough which, one day our Minister
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has pointed out, some four thousand
circuits are available. And within tWo
years we have to fill up the circuits
and the age of the satellite is only
seven years. Out of that nearly one
year and nine monthg have passed and
we have used only two thousand cir-
cuits. So many private parties have
come forward and asked him that they
want to use the circuits. Why don’t
you give the circuits to private parties,
to the press, to the cinema theatres
and inaustries? About ten thousand
applications are pending with the Gov-
ernment now. I want to know from
the Minister when is he going to use
this five thousanq line capacity satel
lite. These have to be used within six
months. Then only it can be used for
five more years. The age of the
satellite is seven years. .

We have a very wonderful system of
advisory boardg in all the major cities
of .our country. I do not know what
exactly are the norms of appointing
members on the advisory boards, es-
pecially in cities like Calcutta, Bom-
bay, Madras and Delhi. Our Minis-
try cannot appoint any person who ac-
tually belong to that particular area.
They will appoint some members from
400 miles away and only the persons
who belong to a particular party they
will become the members of the advi-
sory boards. That is the power of
selection. That is the fundamental
principle to be the members of the ad-
visory boards. Even though it does
not fall under the Ministry of Com-
munication, I think there is a link bet-
ween the Ministry of Communication
and Information and Broadcasting, If
I take some. . .

THE VICE-CHAIRMAN (SHRIMATI
KANAK MUKHERJEE): You have
made your points very clear. Please
conclude now. . b

SHRI R. MOHANARANGAM: I have
not even taken 10 or 15 minutes.

SHRI V. GOPALSAMY (Tamil
Nadu): Madam, Members speak for 20
to 30 minutes for calling attention.

H
1
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[Shri V. Gopalsamy]

Now that discussion on the Ministry
starts, . . m

SHRI R. MOHANARANGAM: I will
finish in ﬁve_minutes.

Madam, yesterday, on a small mat-
ter of people travelling on rooftops of
the traing, we took 3 hours and the
Minister took about 14 hours to an-
swer.

SHRI V. GOPALSAMY: Members
spoke for 20 or 30 minhutes ang 'we
took 3 hours to debate. ‘

SHRI R. MOHANARANGAM: One
thing I do not understand is why you
are so strict. I will just finish.

So, it this link is given, this micro-
wave link is given to Madras, then the
Madras TV programmes can be trans-
mitted. I request the Minister to give
microwave connection to Madras TV
whereby people can be benefited in
Salem, in Coimbatore, in Trichi, in
Neyeveli and other places of Tamil
Nadu. Madam, teleprinters are to be
installeq in all the district headquar-
ters. Hindustan Teleprinters have al-
ready manufactured one model. I re.
quest the hon. Minister to just check
up and introduce it in Tamil Nadu
State.

There is a proposal to form corpora-
tions in Bombay and Delhi for the
telephones. Why should you not in-
troduce the same system in Calcutta
and in Madras also? Why don’t you
introduce it in these two cities as well
in addition to Rombay gnd Delhi?

I have to appreciate your officials.
You have very perfect engineers, With-
in 8 months, they were in a position
to instal electronic exchange at Mad-
ras which ig working so perfectly at
Nungambakkam, Why don’t you start
similar electronic exchanges in other
Places, like St. Thomas Mount so that
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people can appreciate the quality of
your engineers and get benefited? Our
engineers have “established their profi-
ciency and they can even be sent to
other countries. It is really a wonder- -
ful and a dynamic lot of officers who
have finished the job within g montiis.
1 request you to kindly introduce simi~
lar exchanges in other places in Mad~
ras. (Time Bell rings).

So far I have saif about telecom-
munication. If is not my fault; it is
the fault of the Minister who hag bifur-
catea the department into two -wings,
telecommunication and postal. I have
completed the communication side and
now I come to postal department. It
is a very big public institution. There
are nearly 1,44 000 post offices in the
country employing about 6 lakh peo-
ple. Nearly 1200 crores of letters are
posted every year. It is a heavily
subsidised institution. When you have
that big an institution, I do not know
why you have put a ban on the open-
ing of new post offices and why you
have banned the recruitment of new
Persons. .. -~ < sl '

What is the position of Extra-Depart-
mental employees? That is another im-
portant point. You have stated in your
speeches that 6 lakh people are work-
ing asg far as the post offices are con-
cerned, out of which nearly 50 per cent,
that is, 3 lakh, are Extra-Departmental
employees. I have never seen any ins-
titution any Government institution
whether State or Central or even in
the local boards, where 50 per cent of
the employees are temporary emp-
loyees. It is only in our pest offices
that 50 per cent of them are temporary
employees. Why should you not con.
firm them? You say that you give only
Rs. 250 or Rs. 300 to them, and if you
confirm them, they will get Rs. 800 or
Rs. 900. But if other officers are there
getting thousands of rupees as salary
and stay in 5-star hotels, what is your
hitch in paying the full salaries to your
temporary employees who are expected
to work continuously for 8 to 9 hours?
Are you not expected to pay some ex
tra salary to such persons who are

.
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continuously working for 8 to 9 hours
in rural areas? Thig is a very big
country; God has created this country
but you give facilities only to those
living in urban areas and not in the
rural areas. All men zre equal. After
.all only the circumstances force them
to live in urban and rural areas. Why
should you not take upon yourselves
‘the responsibility of confirming them?
You say you cannot confirm them be-
cause you cannot give additiona] dear-
ness allowances, because they are tem-
porary. What about pensioners? When-
ever you increase dearness allowance,
you give an increase in the pensions
also. That being the case, why should
you not increag the salaries of the Ex-
tra Departmental employees? Even
though the cost of living has gone up,
a man who was getting rupees one
hundred in the year 1950 is getting
only Rs. 250 in the year 1985. Do you
mean to say that thig is sufficient for
him to maintain his family? Do you
mean to say that he can manage with-
in this meagre income of Rs. 250 to
Rs. 300? (Time-bel]l rings) Madam, I
am talking about a very important
problem, namely, the condition of the
-extra.departmetnal employees.

Finally, Madam, I would like to ask
the hon. Minister as to why he has
stopped the sorting of mail in the
{irains. Is it a good thing? The rea-
son given is the trains are running fast
-and there is no space inside the trains.
Is it a proper reason? I do not think,
‘Pandyan Express’ or ghy other express
in Madras and other places have in-
creased their speed, or, they adhere to
the scheduled timings. I would re-
quest that this system should be re-
introduced so that thousands of em-
ployees will be gble to get overtime
and jobs and the employees of the
postal aepartment will definitely be
benefited.

Sir, you have got very important de-
partments, postal and the telecommu-
‘nications departments. You are a.very
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fine gentleman I know. Whenever I
asked for certain things, individually,
as well ag from the point of view of
my constituency and my State, 'with-
out any hesitation, you used to pro-
vide all the facilities. Now, I have
menticned many things in regard to
my State and in regard to the postgl
and the telecommunications depart-
ments. Kindly look into these matters.
Hon. Members will gppreciate you if
you are able to complete these 9,000
installations within five years. i
|
AN HON. MEMBER: Everyffing will

be delivered at your doors. .

o URRR T ¢ wErea,
FT WY S A9 gy g fha
o SlogHaoFo F id g, IAq
Figh ¥ fordt & N7 g 8, 7w &5
o &y Fgr a1 5 owd wr Tz
Fawred qife d3 o | SiET W

ferdt § aff ang 1 i

SHRI R. MOHANARANGAM: I did
not know what he said. I am a blind
man in regard to that language.

SHRI V. GOPALSAMY: You are a
deaf man, not a blind man.

AN HON. MEMBER; He abused you.

SHRI R. MOHANARANGAM: I am
al] vraise for Yadavas. I have high
regard for you. I worship Lorq Krishna
Why do you abouse me? = . |

SHRI RAMANAND YADAV.: I only
requested Madam to ring the bel] in
Hindi so that you may be scared and
made to, sit down. This, was My only
request,

‘ b
.. TR, By g fewidde o §,
<q FAfFEW feméde, aer g 3w
W R ST w7 § wT AL
qAT® F AW FT WY 299 giq  earfaw
g AT § 1 39 fewrdhT &1 "ea@ @
AAR ufar a5 st 8, w9 3@
femddz w1 A s 7w F R
WA & g~ 9 oF  TO9 "
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You will excuse.

SHRI DIPEN GHOSH: I will speak
on your behalf.
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8F fout w41 § 1 TEF wiw wAT AT

Fi M AT Y, Afwa A HA FET F

CLEE JEETE U G I T Y

ATHAA 7 &, § A F&07 7 39

I F 657 & 1§ ug W HAT 9@ F

fe 5o BT F gaTT A HAF Ay T,

SH 4g U T s AfNT ) 3w

S foagw ST AR T E

THE VICE CHAIRMAN (SHRIMATT
KANAK MUKHERJEE): Mr. Dipen:
Ghosh.

SHRI DIPEN GHOSH: Madam, Vice-
Chairman, it ig a good fortune that
when we are discussinz the working
of the Ministry of Communications, we
are having the presence of both the
previoug Minister and the present Min-
ister. So, we can expect, when the
present Minister replies to the debate.
he will gather the information from
the previous Minister, as we will be
referring to the performance of this

particular Ministry quring the last

Yyear,

This is a very important Ministry.
It consists of two major departments
after the bifurcation—the Department
of Postal Services and the Department
of Telecommunications. Much is be-
ing talked about the telecommunica-
tions which, I think, is necessary. But,
at the same time, importance should
also be paid to the performance of the
Department of Postal Services, Because
we know that India is a vast country
where 70 million of people live and
most of them in the rural areas. They
take recourse to this postal gervices.
They mostly write letters on postcards,
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inland letters, and envelopes. The
Bihari workers who are working in
Bengaj send money orders to their fa-
milies. Similarly, the Uttar Pradeshi
workers working in Bombay send
money orders to their families. Na-
turally, the postal services needs a
particular attention when any sugges-
tiong for the improvement of this Min-
istry is discussed. So, I would try to
emphasise on this particular aspect.

[

We have more than 144,000 post offi-
ces in our country. Every year around
12,000 million mails, 120 million
money orders and 30 million parcels
are being handled by these post offi-
ces. In addition to that, these post
offices have more than 67 million sav-
ing accounts with a total holding of
Rs. 14,000 crores. How it is mana-
ged? That is a moot question. Has
such a big service is managed? The
Minister has himself concedaed in the
other House the other day that out of
6 lakhs, the people employed by the
Postal Department, 3 lakhs, about 50
per cent of total the employees, are
the extra departmental agents. They
are called extra departmental agests.
But the Minister knows actually their
designations are extra departmental
sub-postmasters, extra departmental
branch post-masters, extra departmen-
tal delivery agents, extra departmen-
tal packers, and extra qepartmental
carriers. All these designations sug-
gest that these extra departmental
agents are called upon to perform all
types of jobs, a postal employee is
asked to do. How much they are paid?
They are paid only lumpsum. They
call it a comprehensive allowance vary-
ing from Rs. 150 to Rs. 250 per month.
The department says they are not
whole.time workers. They are sup-
posed to, do the job from 2 hours to 5
hours a day. But there is a fallacy.
Though they are to be paia, on hourly
basis, that is, 2 hours to 5 hours, they
are not even paid that way. For two
hours, the minimum payment has to
be made, that is, Rs. 120; that means,
per hour Rs. 60. But is a person who
_is employed for five hours paid Rs. 300
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a month? No. Beyond two hours, for
each half hour, he is paid only Rs. 9

Why? Because they have a standard of’
work. In calculating the allowance,
they do not include the waiting time.

Suppose an ED postmaster is sitting
behind the counter and some people

are coming and booking their articles.

After five minutes or ten minutes or

fifteen minutes. some other people are

coming. But this waiting time they do

not include. They go by the work-
load. Even though the person is asked

to do the job for five hours, or at

least to keep himself confined within

the post office for five hours, he is not

paid for five hours even on a pro--
rata basis as compared to a regular

employee. In the case of a regular

employee, surely there is the waiting

time. It is not that in the case of a

regular employee, every single minute

people are coming and booking arti--
cles. And the EDAs are not paid any

dearness allowance. In respect of re.

gular employees, for every eight point

increase on the annual average of cost

of living index, dearness allowance is

paid. Almost every alternate month,

they are being paid dearness allow-
ance. But in the case of Extra De-
partmenta] Agents, only their allow-
ance will be reviewed in the month of

September each year. And there also

this review does not take place as soon

as the month of September is reached.

It is reviewed three or four months
after September is over. Naturally for

a whole year they have to wait. And

there again they will not be paid ac.

cording to the same rates as the re-

gular employees are paid. The Depart-

menta] employees have been paid in-
terim relief on two occasions but the

Extra Departmental Agents have not

been paid any interim relief. They are

not goverend by the Pay Commission.

They have constituted an EDA Com.’
mittee, as earlier they constituteqd the

Madan Kishore Committee. Every
time an EDA Committee is constituted.

Why not the ED employees’ remunera-

tion and allowances be decided by the

Pay Commission? Why are separate

committees for them necessary? Why

l 5
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are not ED employees paid any in-
: terim relief? Naturally these are the
* questions which have to be attended
-to by the Minister ang sorted out.

- Then there js the question of delay
“in the delivery of mails and other
Members have alreaay mentioned it.
"But my point is, why delay is taking
place. Ramanand Yadavii had point-
" ed it out but Ramanand Yadavji had
not gone into the reasons for these
ills or maladieg that afflict this parti-
cular service, Last year only 62 branch
post offices were opened throughout
the country. It ig the lowest figure in
the post-independence period: only 62
branch post offices could be openea
during the whole year throughout the
country. Why? Because there is a
ban on recruitment. Ramanand
Yadavii was asking why there should
be a ban. That is because the Govern-
ment wants fo economise on Dper-
sonnel. For 15 monthg there was a
ban ‘and now the ban has been extend.
ed “until further orders”. No creation
of posts, no recruitment for extra job
and work. So the question is whether
the ban will be lifted or not whether
the Minister in charge of the Ministry
of Communications will go in for re-
commending the lifting of the ban,
particularly in respect of the P& T
services. That is the moot question
which has te be answered by the
Minister, because unless thig ban is
lifted, the service cannot be improved.
On the other hand, in order to econo-
mise, now the number of deliveries is
reduced. Some ypost offices in the
metropolitan cities used to remain
open during holidays and on Sundays.
Now that holiday service has been
given a good bye. There usea to be
four deliveries in the metropolifan
cities. Now those four have been re-
duced to two deliveries. The area of
deliveries for the postman has been
enlarged and more workload has been
put on the head of the postman in
order to economise. Then there was
the question of RMS reorganisation.
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There were two types of sorting sec-
tions. One was the running section.
Teople used to travel on the train and
sort the mai] and deliver at each
station. Now that running sorting sec-
tion has been abolished. That has
been converted into transit section.
The idea or the reason put forward by
the Covernment was that wifR the
abolition of running sorting sections
and their conseguential conversion
into transit sections, there will be
speedier delivery of letters. Now what
is the experience? I was assured in
the Consultative Committee meeting
that there would be a review of this
system. Has the review been done?
Have the services improved with the
abolition of running sorting sections
and conversion into transit sections?
No. No review has been made. If a
review has been aone, will the Minis-
ter kindly tell us the result thereof?

Now come to mechanisation. The
Minister has ‘been saying that postal
services wil] be mechanised. To what
extent? Will the letters be delivered on
conveyor belts? Surely not. The Gav-
ernment is not going to instal......

st wnged warw aEw : A 9
FEGURE g uT |

i Oy Wy : AT
fedad: FqeUIe g ST |
They can at best advise the sub-
scribers or the users, ag the Minister
suggested gnd as I have seen in the
newspapers, to take recourse to more
and more franking machines so that
the printing costs of the postage stamps
and the selling costs could be reduced.
Surely the peasants in Rajasthan. which
is the Minister’s State, will not be
provideg with franking machines in
all their homes; they will have to go
to the post office ana buy postage
stamps in order to post their letters.
Postal service is a social service, it is
a public utility service, and the atti-
tude to such public utility service must
be different from that to a commerecial
service. What is the irony? The jrony
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is when we run for credit to the World
Bank or the IMF, they dictate terms
to us. The World Bank says you
mechanise your postal services, you
modernise your telecommunication
services and then we will give you
the credit. That is their terms be-
cause there is telecommunication
revolution in the world. And what
is the telecommunication revolu-
tion in the world Installation of
some elecronic exchange. And this
electronic exchange will be fitted
in to the existing cable system.
Electronic exchange can replace the
existing exchange and by that the
mechanical defects and the mechanical
troubles that we presently have, would
be removed. What will be the fate of
the cable system. Will it be replaced
by what ig called the glass fibre cable
system throughout the country. As
you have made an experiment in Pune
—Pune was selected probably because
the previous Minister belonged to
Pune, and now another experiment
may take place in Rajasthan because
the present Minister comes from
Rajasthan.—what is the experience? At
least will the problem of wrong con-
nections and wrong calls be obviated?
This problem would be obviated if the
exchange to exchange connection is
linked up to the microwave system at
least in the metropolitan cities like
Calcutta, Bombay and Delhi? Is the
Department going to propose and gac.
cordingly going to introduce the link-
ing of one exchange with the other
through the microwave system. In Cal-
cutta, I can tell you, there are one lakh
lines which need immediate replace-
ment. (Time Bell rings). Please give
me two or three minutes more. I
know my predicament with you sitting
in the Chair because I cannot over-
rule you. However, I would beg of you
to give me only two or three minutes
maore,

- - -
.

|Now, so far as Calcutta is concern.
ed, there are at least one lakh tele-
phone lines which need immediate
replacement.

| 1
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DR. SHANTI G. PATEL (Maha-
rashtra): Why are you confining your-
self to Calcutta only?

SHRI DIPEN GHOSH: I am not con--
fining myself to Calcutta only. I am
citing Calcutta only as an example. 1t
requires immeadiate replacement. The
equipments for there lines were in-
stalled when the telephone gystem was
first automatised in Calcutta. The
Minister knows it. There are so many
other problems now, the junction pro-
blems and the other problems. The
junction problems can easily be obvi-
ated if the lines are linked up with the
microwave system between one ex-
change and the other. The Calcutta
telephone authorities have asked for
at least thirty microwave gystems to
be given to them inside the Calcutta
Telephones, but during the whole of
the Seventh Plan period, I am told,
they have been given only seven. I do
not know why. If gt all the service
has to be improved, then what the
service needs that must be given.
Similar is the case of Bombay ana
Delhi and some other places. Now they
are saying that in order to improve
the service they are going to convert
the present telephone system in the
metropolitan citieg into a corporation
as if simply converting the Department
of Communications into a Corporation
of the Centre will be a panacea for all
the ills of the telephone system in
our country. We have got about two
hundred public sector undertakings
and corporations and we know the
performance of these public sector-
undertakings and corporations. Actual--
ly, it is not merely converting them
into a corporation. It is actually a
step ahead towardg privatization and
that is the policy of the Government
and that I oppose. The conversion of
the metropolitan telephone system into -
a corporation is a stenp towards ori-
vatization to which I am opposed. Na- -
turally, Madam, there should be a
full-length  discussion on the policy -
statement which our Minister has made~
about setting up of corporations for-
the telephone systems in the metro--
politan cities.
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Lastly, Madam, I would like to say
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-ithat there are certain aspects which

need not mere replies, because I know % F FUAFA A gHT §,
what the reply will be from the Minis- ST &/ T %_’, 9

-ter and I know all the replies. I want FHT

to know exactly what steps the Minis.

try of Communications is proposing fﬂrﬁ'{, 1984 TF FI

-or is going to take in order to improve 1 9T g TaRET T

the. services of the postal. system by g 5 wg aF Ig wA AR
giving much more attention to the i 8 w5 ar
-people who run the services. Without @
paying any attention to the people ATETSI, ﬁ?ﬂ'ﬂ T AEQ
who run the services, if you simply %ﬂT, | Ifear %'I'lilﬁ'f T
Tun after or acquire sophisticated Y T " WK HITET
machinery, it will not help the removal Tt Ty, A

of the malady that afflict the Depart; o< g g aT TTV;W X T

-ment. Thank you, Madam.

THE VICE-CHAIRMAN (SHRIMATI

"KANAK MUKHERJEE): Mr. Rajani
~“Rajan Sahu.
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PROF. B. RAMACHANDRA RAO
(Andhra Pradesh): Maaam Vice-Chair- -
man, I rise to make a few observations
on the Department of Communications
which has now been bifurcated into
the postal and the rest of it. We are.
in one sense, very fortunate that we
do not use telephone serviceg in our
country very often for serious busi-
ness. In Western couniries most of
the business trasanctions including
placing and issuing of order gre done
on telephone and since we are not
using it for such a kind of things, per-
haps the demand on the phones in cur
country is not as high. At the present
moment neither the phones nor the
telex lines are used for such work.
Here I woula like to mention a few
things.

.

My friends on both the sides have
painted a very gloomy picture about
the services, particularly of the postal.
In my understanding the postal service
in our couniry is perhaps one of the
best in the world. I have seen, in the
United States if you post a letter. it
takeg about a week to reach from one
coast to the other, whereas ours, I be-
lieve, is one of the best organised
postal services. Well, I would not say
the same thing about our telegraphic
communication which has deteriorated
over the last couple of years, if not
more. We must take heart in the sense
that our postmen and postmasters are
doing very valient and dedicated work
with the poor salaries that they are
paid at the present moment. In the
matter of telephones we have witnessed
a phenomena) growth in demand dur-
ing the last several vears. I have tried
to go through the Annual Report te
see whether any information ig given
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on the wait list, the number of people
waiting in different regions of the
country. I could not find it. whereas
1 find pages and pages of the inter-
national news about how many calls
are made, how much we earn from
Afghanistan ana so on and so forth.
It is all there but I do not find de-
tailed information about our own coun-
try’s phone services, what is the de-
mand State-wise or district-wise or
citv-wise. Unless we gsk the informa-
tion in the form of a question, we do
not get it anywhere. What is the
policy of the Government? I would
like to know whether the extension of
the number of exchanges, rumber of
lines in different fowns, is based on
the population or on the industrial de-
velopment or on the vending applica-
tions, etc. I find from a cursory ana-
lysis of data available privately that
in some towns and cities people have
to wait for four to five years, in some
cases the wait is for two years and in
some cases it is different. Therefore,
I would like to know, what is the
policy of allocation. develobment and
extension of telephone gervices? This
is very important because in the coun-
try as a whole there must be a scienti.
fic approach. Of course, I find an in-
teresting scientific approach when I
look at the plan of the department to
provide at least one PCO for each
hexagon, and 23,000 hexagons are al-
ready covered. But I do not know
how many hexagons are there in the
country. That is not there in the re-
port. I do not know what percentage
of {he hexagons ig covered. I would
like the Minister to give a little more
information. What ig the total number
of hexagons in the couniry, what
f}'actions are coveredq and what frac-
tions are proposed by to be covered
in the rural areas? For example, 20 000
hexagons are proposed to be cov:ered
in the rural area. That is a very
heartening information. But in regard
to the rural areas I fail to understand
one thing. Recently, about a year ago
concessional tariff on telephones used
to be there during a particular period.
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It is the same, whether you are book-
ing a trunk call or using the STD
facility. Today I find that the conces-
sional tariff is given to those who are
using the STD facility between 19.00
5 pM. -hrs. and 00.6 hours. You
may correct me it I am
wrong. If you go to the
rura] areas where there is hardly any
STD system and if you want to avail
of the concession, you have to start
booking a call at 10 p.m. and finish
it before 5 a.m. I would like to ask the
Minister if this is not discrimination
against the rural people. Are we able
to give STD facility in the rural sec-
tor? When you are not able to give
STD facility to them  why this dis-
crimination? Rural people are already
poor. And you do not want to give
them the concessional facility at least
of the same period as you have extend-
ed to, STD. This is clear injustice and
I would appeal to you to rectify this
anomaly.

1 would like to mention that all of
us have our problems with the STD
system. In fact in the first year I
joined the Parliament, I got a bill for
a fantastic figure. And I do not know
whether in the system that we have
we can make that number of calls
at all. '

SHRI PRAVATHANENI UPENDRA
(Andhra Pradesh): Did you pay or
not?

PROF. B. RAMACHANDRA RAO:
That is a question which I would like
to answer privately. So if this is the
fate of a M.P. I can understand what
is the fate of other common citizens
I would like to know whether STD can
be made foolproof, which cannot be
tampered. Can you ao something
about this? STD has become popular.
But I have asked for disconnection for
the last two or three years because
there is no way of saving yourself
f_rom this possibility of getting mighty
bills which we cannot afford to pay.
We must design a system—I would not
say a foolproof system because there
are clever people who do this but a
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system which is beyond the cleverest
man to tamper with. Then there are
many broblems that we are facing
in regard to telephones. . As I said
telephone is a boon as well as a curse.
Till.you get the televhone, you will be
looking for it. The moment you get
the telephone and you face the music,
then you say it is a curse. At the right
time when you need a telerhone call
and make it, the telephone does not
work. I woula like to mention ithat
if you go on registering—when the tele.
phone  goes but of order, I go to a
neighbour and knock on the door and
make a call to 198. When I come
back. within half an hour I will get a
telephone call from the exchange say-
jng: *“Is your telephone out of order?”
I would say: “Since you are calling,
it must be in order”. And the mo-
ment he puts it down, it goes out of
order. Therefore, there must be 2
way of checking the telephones rather
than doing like this. Because im-
mediately I say like this, my number
goes out of order and I have again
to complain.

These are small things. But still I
would urge that telephone being such
an important communication device,
there are various ways in which the
Department can monitor. You can use
your people who are volunteers to try
to find out what the defects are. But
I must say that the most important
defect is your telephone service man.
If you look at his gualifications, if
you look at the way—somehow we
have been trained as scientists—he is
handling the telephone, we do not
know whether he is repairing it or
destroying it. When he goes away, he
will leave the things in such a sham-
ble that you may feel ashamed to look
at it. This kind of thing can be avoid-
ed by taking more competent, more
qualified people who know how toO
handle a telephone as a gelicate in-
strument, like you handle your tele-
vision or your VCR.

I world like to also suggest one
thing more. I do not put all the blame
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on the Department; sometimes our *vn
houce people go on talking for “:ours
tcgether ang block an incominz call.
Now there must be some way ot
checking this thing, because people do
not talk for hours together as we do
in our country, particularly our house-
wives when they begin to talk to
one another. There must be some
way of trying to restrict these ordinary
calls so that the Tblocking of the
channels cannot occur.

I am glag to say that the Depart-
ment is embarking on a new phase of
induction of electronic exchanges. A!
the present moment, the number of
electronic exchange lines is hardly five
lakhs as against about 11-odd croses
on the Strowger and Cross.bar ex-
change. As you know, the Cross bar
exchaznge is such an cla system that
you have to wait fer a couple of
minutese before the line is connected.
So, in these days when electronic ex-
changes are fast . when digital tele-
phones are the right things to be had
I think gradually we must phase out
these two exchanges and get the elec-
tronic exchange which is the modern
system.. Let me add that, perhaps in
a matter of hardly five years you will
have the laser exchanges coming in
and. the laser has an unlimited capa-
city. So let us not be caught napping.
It in five or ten years you will find
that ths laser type of communication
devices come, you have again to buy
the technology. So it is time that the
Minister thinks of this forward-looking
and modern technology and takes
necessary steps.

The last point I would like to men-
tion is in the matter of making these
exchangeg and telenhones to be pro
duced in the private sector. I am very
happy that you are also going into the
new area of asking the private sector
to have their own telephone exchange
to be operated as it happens in most
of the western countries. But please
see that we are not over-taxed. thai
the rates would be the same as in the
Government se~tor. It ig very impor.
tant that this sector does not explnit
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this situation, in the interest of makirg
available the telephones electronic ex-
changes and everything at rea;O'l"bL
rates,

On the whole, I must say, the De-
partment of Telecommunications has
been doing very valuable work. varti-
cularly in overseag communication, T
can get a call from New York tr
Visakhapatnam easier than from Delhi
te Visakhapatnam, Let me tell you, I
have actuaily
ded_ T "

Thank you very much.
L & P . Y
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[Shri H. Hanumanthayya]
MATI SAROJINI MAHISHI): Mr.
Hanumanthappa. G o -

SHRI H. HANUMANTHAPPA (Kar-
nataka): Madam, Vice.Chairman, com-
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munijcations service is yital and im-
portant for the development of the
quality of life of the mankind as well
as of the nation. When communica-
tions is effective, we can save time,
energy, money and speed up the acti-
vities of the growth. With this back.
ground, if we Jook into the reports of
the department made available to, us,
they are very useful documents giv-
ing highlights of the department and
its achievements. We have comple-
ted six plans. Now, we are entering
the Seventh Plan., It ig necessary to
have an objective assessment of the
berformance of the department so
that we can identify the lapses and
8aps. This would help us in identify-
ing the deficiencies and rectify our-
selves to march into the Seventh Plan,
Our Prime Minister has given a call
to the nation to Drepare itself to march
on the 2Ist century. But this goal
should be before all the departments
to prepare themselves to march into
the 21st century with yn objective as-
sessment of their performance and
knowing their deficiences,
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The Postal Department in India is
the biggest in the world in terms of
post offices and employees. It is the
seventh in the volume of materials
handled. It is the first among the
develoring countries. After the de-
veloped countries of the United States,
the United Kingdom, West Germany,
Japan, ¥rance and the USSR, India
comes seventh in the world with
144,000 post offices and handling every
day 1200 crores of articles, 23 crores
of regiilereq articles, 1.75 crores of
Parcels and 12 crores of money orders.
Such a vast business is being handled
by the Cimmunications Department in
the country, gnd this business is
handled by hardly six lakhs of people,
out of which 50 per cent are extra-
departmental officials, Much has been
said about these extra-departmental
officials. I also join the other friends
who have pleaded their case. They
are not paiq even the subsistence al-
lowance. You have fixed minimum
wages for the artisans, for labourers.
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If a strict view is taken we are violat-
ing the Minimum Wages Act in res-
pect of these extra-departmental offi-
cials. In Punjab an agricultural
labourer gets more than what the ex-

* tra-departmental official gets. And they
are calleq extra-departmental post-
masters, extra-departmental packers
and extra-departmental delivery agents
and they do all the jobs of regular
employees. But their wages are less
than the minimum wageg paid to an
agricultural labourer or to a factory
worker. So I would request the hon.
Minister to look into this aspect which
has been mentionea by all the Mem-
bers.

G0

Besides, our post offices are handling
nearly Rs. 14,000 crores of savings de-
posits. It is a very responsible job
which the post offices are handling,
next to the banks. Besides, a new
business has been started, the Postal
Life Insurance. So far Rs. 143 crores
have been collected and this has been
started in the urban areas only. This
Postal Life Insurance should be ex-
tended to the rural areas also. I hope
in the Seventh Plan the Minister will
take note of it and see that this facility
is extended to the rural areas also.

One particular aspect I want to
mention is about the commemoration
stamps. Many friends have asked
for more number of commemoraticn
stamps depending on the importance of
the personalities. But personally I have
a different opinion. In order to res-
pect the leaders or the elders, we
bring out these commemoration stamps
and then deliberately we deface them
by putting the stamp on them. I do
not know how far it fits in with our

intention. We love Mahatma Gandhi.
Pandit Jawaharlal Nehru, Indira
Gandhi znd others and we have

brought out commemeoration stamps
for them. I have gone through the
speeches of other Members and they
have demanded so many more com-
memoration stamps. Somehow I am
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unable to understand why we should
bring out these stamps and the de-
liberately put the stamp on their face
and deface them. I am sorry. I re-
quest the hon. Minister to bestow his
thought on this. Is it the way of res-
pecting our beloved leaders national
leaders? We have the photos of the
leaders in our houses. We have it in
our schools, in our offices. We respect
them. We have fhe national leaders’
photos in the Central Hall. But we
bring out commemoration stamps and
then deliberately deface them in the
evening while collecting the post. A
new thinking has to be done on this
aspect. I 'would certainly reguest the
elders ana other friends also to bestow
their thought on this, -
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SHRI V. GOPALSAMY: Then statues
should not also be erected because the
birds defile them. R TR I

SHRI H. HANUMANTHAPPA: Mr.
Gopalsamy is free to talkx about this.
His State has got more number of
statues and, therefore. he is better
suited to judge that.

It pains me and that is why I
wanted to share my viewg with the
other Members here. I would request
the honourable Minister to bestow his
thougnt on this. '

We have an ambitious Seventh Five
Year Plan. We are planning for 12,000
post offices, 1,600 post office bujldings.
100 RMS buildings and a number of
acgministrvative Offices and again 4,000
more ED. delivery agents. Kindly
don’t do that. You already have three
lakhs ot them to whom you are pay-
ing less than the minimum wage and
contravening the Minimum Wages Act.
And you are planning to add 4,000
more of them in the Seventh Plan?
Kindly don’t do that. On the con-
trary, kindly see how you can do away
with them, make them permanent ana
pay them full wages,

In order to reduce costs you have
thought of certain remedial measures.
In the interests of the communication
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service, I woulg request you to have
a review of the question of reducing
the number of deliveries, reducing the
number of post boxes, winding up the
RMS and closing the Railway sorting.
These measures may reduce the cost
but they will take away the service.
This department is a service-oriented
department, a publie utility service. We
have to view it from service point of
view, the service that it reaches to the
common man. Making a reduction in
this service is certainly not going to
help.

'With these suggestions I now jump
to my own problem. I come from
Chitradurg, a district place. Earlier
because of the quarrel between the
postal department and the mail car-
rier, the bus-owner, the mail used to
reach my place around 10 p.m. and
they used to throw it on the road and
go away. Finally, with the persuasion
of the local residents—and I also t{ook
personal interest—we garranged for
the mail to be carried by train. The
train reaches there at 6.30 in the morn-
ing. We have a postmaster and a
postal superintendent to get the mail
from the railway station to the post
office. Even though tenders  were
offered by the matador vehicles and
trucks, those postal officials selected a
bullock cart and the bullock cart takes
two hourg to reach the post office. I
do not know, you are thinking of
modernisation from here and the
posta] superintendent there selects a
bullock cart 'which takes two hours to
bring the mail bag which means 8.30.
My house is within a kilometre of the
head post office. But I get the post
at 2.30 p.m. The mail reaches the head-
quarters at 6.30 a.m. reaches the post
office at 8.30 am. and it is delivered
to me at 2.30 p.m. When complaints
were made to the Postmaster and the
Superintendent of Post Offices, an in-
spector was sent to my house. And
do, you know what the inspector tells
me? He suggests, “I cannot change this
beat system. Why cannot you change
your house and hring it to the main
line?” This is the reply I get. The
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inspector says he cannot change the
beat system, therefore, I should get my
house shifted to the main line. While-
delivering the mail the postman passes
just about a hundred yards away from

my house. But he goes round and

round delivering to all others and then
comes to my house at 2.30 p.m. I wrote

to the Postal Superintendent, I wrote
to the Bangalore Circle Post-Master

General. They only send an inspector..
And the inspector says we cannot

change the beat system, you change-
your house. Thig is the reply I get

from the postal department. What I am

trying to impresg upon the honourable

Minister is you have a cadre of officers

who do not feel that they are for the-
service of the common man. ,

i,

In our State we have old pensioners
receiving pension by M.O. The post-
man while delivering the money order,
does not deliver it directly to the
aadresses, the old pensioner. He takes
someb:dy's signature and pockets the
money. These complaints are there.
And we wanted a second delivery office .
in Chitradurg. For the last ten years
we are demanding a second delivery
office. But unfortunately it has not
been conceded yet. The train leaves
at 9 p.m. in the evening and the last
clearance time for post is 5.30 p.m.
With late fee, it is up to 6 p.m. We
requested the Post Office to keep the:
box till 8 o'clock so that the late mail
could be posted and could be carried.
But that has not been agreed to. Even '
the Post Office is -working up to
6 o’clock only and closes at 6.00 and
so, all the people go away and they do-
not want to keep one box till 8 o’clock
and help the people,

PRI

There is one more thing. A colony
has come up in my place. The land
was acquired ang new houses have-
come up. But, the gide of the colony,
there are about 100 to 150 huts. Be-
cause this is a new colony, here ig a
compouad wall and the people of these:
150 nouses do not have any com-
munication or road to the city side.
We requested the local officers to just:
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allow these people to go through the
area in between through a gate on
either side and this would help these
people very much, But somehow the
Department is not heeding to this re-
quest, I would request the honour-
able Minister to kindly look into this
problem also., I am sorry, Madam, I
have only completed my points with
regard to the postal system. I gm Yyet
to come to the telephone system,

THE VICE.CHAIRMAN (DR. SHRI-
MATI SAROJINI MAHISHI): But you
have already taken ten minutes.

TR AT 4 s B Ty I o

SHRI H. HANUMANTHAPPA. Un-
fortunately, this ig such a Department
that we canot rush up. Madam, with-
out narrating anything, I will straight-
way come to my point. I am also one
of the victims of wrong billing and I
also join my other friends in demand-
ing to set right this, Again Chitradinge,
is a district headquarter and an

. age-old equipment is there in the tele-
phone exchange. The minimum staff
required to man and maintain that
equipment ig 16, but the exchange is
working with eight members of staff
only. TFortunately or unfortunately,
many of the employees I know. They
were drafted for digging the earth
while fixing the poles and they have
been drafted for maintenance now.
Here, Madam, I join my friend, Shri
Ramachandra Rao, in saying that they
have no training and they have no
experience. I asked one of them:;
“Have you been given any training?”.
He replied: “No. I have no experience.
But I have been sent for the repair
of the machine. I will try here and
there. If it is O.K. then it is your
luck. Otherwise, I will go and report.”.
This was the reply given, This is the
statug of our people who are main-
taining these machines You see, these
are all sophisticated instruments.

. THE VICE-CHAIRMAN (DR. SHRI-
'MATI SAROJINI MAHISHI): 1t you
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have got everything in writing then
you can hand it over to the Mirister.

SHRI H. HANUMANTHAPPA: In
that case, Madam, everything can be
written and passed on to the Minister.
Then what is the use of a discussion
on the floor of the House? I know that
we can write to the Ministers. But
still certain things, certain aspects,
have to be mentioned here only., I
know what replies I will get an¢ I
have got such replies also. Right from
the Prime Minister I have got r-plies.
So, I want to highlight these thizgs on
the floor of the House. It is not for
mere personal gatisfaction that we are
mentioning them. When we m:zntion
these things, we expect that the offi-
cers or the bureaucracy will take note
of those points and the views expressed
by us on the floor of the House. If we
write letters, the letters will go into
the fileg only.

Now, there is one more thing which
I want to mention. The ITI in Banga-
lore has a highly skilled labour and
they have potentialities also. There
was a proposal having a second unit
in Bangalore. But that has been shift-
ed to Gonda. The late Prime Minister
had promised us one more unit. 1
would like to reguest the honourable
Minister to kindly consider this and
see that the second unit is established
in Bangalore.

1 join my other friends with regard
to the complaints about and the func-
tioning of the telephone system. I
would request you fo look into those
complaints. Of course, your Seventh
Plan has envisaged many things in
your expansion and modernisation
programmes. You have also mention-
ed about so many remedial measures.
I hope they will come out with better
results and the system will show better
efficiency. Thank you.

THE VICE-CHAIRMAN (DR. SHRL
MATI SAROJINI MAHISHI): Now,
Mr. Chaturanan Mishra, Not here. Yes,
Mr, Hashim Kidwai.
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SHRI S. W. DHABE (Mabharaghtra):
Madam Vice-Chairman, the reports of
1983-84 and 1984-85 show that the
Postal Department is in losg and the
Telecommunication Department is
making profit. Seventy per cent of the
income comes from the Telecommuni.
cation Department and hardly 29.7 per
cent from the Postal Department.
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The expenditure on the Postal Depart-
ment is more and on the Telecom-
munication Department less. It shows
that financially the Posta] Department
will be a liability to the Government.
Uptill now, there was financial via-
bility because the two Departments
were together. In my opinion, the
sophisticated technology which Gov-
ernment want to import from small
countries may not be useful to us and
may not solve the problems of such 2
vast country like ours. It is also no
use having outmodeq technology be-
cause the technology is changing so
fast from time to time. Under these
circumstances, I reguest through you,
Madam, the Government to give the
highest priority to the Postal Depart-
ment for giving more funds for mak-
ing it more efficient, more quick and
more useful. Tele-communications
and Telephones Department is meant
for the higher strata of society. But
the people who are living in villages
constitute a very large number. The
only service which we are giving them
ig the postal service, gnd the pivot of.
the whole organisation is the post-
man, the lowest subordinate. He has
been burdened with all types of duties.
Postal savings bank, insurance de.
livery of dak ang also other mis-
cellaneous jobs have fo be done by the
postman. But the wages which he is
paid are very much less. If vou take
the similar work done by the staftf in
a rural bank which we are now pro-
viding in the rural areas or the em-
ployees of a bank, the wages paid to
these postmen are very low, apart from
the extra-departmental staff who are
about three lakhs. Therefore my sug.
gestion is that there is need to revise
the wages and the salaries of the
lowest staft to bring them on par with
the public sector employees who are
now working in the rural areas also.

Madam, there is another . gspect
which I want fo suggest at this stage.
The demand for telephones which was
24 lakhs in 1980, 55 lakhs in 1985 is
likely to be about 90 lakhs in 1990.
And we are not in a position to meet
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ihe gemand because we are not manu-
facturing so much eguipment, Under
these circumstances, it will not ©e
i)roper to have very ambitious pro-
gramme and creafe more exrectations
in the public that they are going fo
* have telephones at every place. There-
fore, developmenta] programme should
be to provide not only proner instru-
ments but also quality gervice. It is
no use to bring the ielephcnes which
are dead and which cannot be useful
to the people. In order to make the
service effective, there was a sugges-
{ion that there should be telephone
service cards. I do not know what
happened to that proposal. Telephone
gervice cards will be useful to the
telephone gubscribers because there
they can indicate what sort of service
is being rendered, what sort of bills are
being charged, and certain other in~
formation can also be given., There-
fore, the telephone service card will
be very much useful,

Madam, one of the major reasons
why this Postal Depariment ig suffer-

ing is that there is a ban on recruit- .

ment of employees. I would like to
. know from the hon. Minister as to how
many persons are employed extra in
the services during the 1ast five years

. ¢r three years, If there is'a ban on
recruiiment, how can you expand the
serviceg and how can you improve the
quality of service? TUnder these cir-
cumstances, the Postal Department
should immediately lift the ban on
recruilment of employees.

Madam_ Telecommunications is a
very important wing of the Ministry.
It is very useful in the rural areas also
because when accidentg or floods or
cyclones take place this can be a very
useful instrument. And the communi-

cation service can help to a large ex-~ -

tent, Therefore, to, have the servite
in the rural area, it should be selec-
tive. In ‘order fo make thjs Depart-
ment’s services effective, it will be very
esseniial that proper - training takes
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place. If you are going to have gopitis.
ticated instruments in areas where
they bave no experience of handlirg
the instruments, they will be spoilei.
Theieirre, more stress must he given
on the training programme {n this
field. 'There is a general complaint
and need not repeat that. The postal
delays are proverbial. 1 myself sent
the gvestions from Nagpur in the last
session of January to the Raiya Sakhn
Secretariat. It took seven days for
them to reach here and alj the ques-
tions were found to be time-barrel.
The Quick Mail Service is only in
rame. In fact, even this postal de-
livéry takes a very jong time. At some
place in Assam  the Vayudoot service
ig uged for delivery of postal dak. Long
back when Shri Rafi Ahmad Kidwai
was the Minister in charge of the
communications, he introduced the
Night Airmail Service. It + used to
operate from all the metropolitan cities

© 202 .

through Nagpur ang deliver not only

the dak but also newspapers in the
early morning. I do not understand
why it was discontinued. It was a very
useful gervice. If it was discontinued
on the ground of economy, I do not
think that it involved any unreason.
ably heavy expenditure. I, therefore,
appeal to the Minister to reintroduce
the night air mail service so that this
problem of delivery of dax can be
handled effectively and with the new
aircraft I think it will be easy to have
night airmail service in our country, If
there is no efficiency and speed in the
delivery of letters then the parallel
postal services will operate in the
country. It is our experience in Maha.
rashtra and other places that parallel
postal services are operating and their
service is so efficient that if I give a
letter in the evening in Nagpur, in the
early morning it is delivered in Bom-
bay. Therefore, in order to curk- all
the parallel postal services which are
operating illezally, it is very esséntial
that an efficient and effective delivery
system is introduced, I think the pro-
gramme of the department, in thi
connection is not very clear ant
ambitious. A large number of com
plaints are received about the tele
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phone functioniz a1 abaut the postal
delivery. By merely praising some
staff the problem is not going to be
solved. It is very essential that alter.
native modes of delivery of postsl dak
are found out by the Ministry, {Time
bell rings).

!

| . - -
1 find from the Report of the Minis-
try of Communjcations that we are
discussing that the directives of the
Government are not fulfilled. There is
a directive by the Government regard-
ing the employment of Scheduled
Castes and Scheduled Tribes. The rele-
vant paragraph is at page 17 of the
report. The Government haz  also
given a directive regarding the employ-
ment of physically handicapped per-
sons and it has said that at least 3
per cent of the jobs should be given
to the physically handicapped. The
Minister will see from the relevant
paragraph gzt page 18 of the report
that physically handicapned people are
nct given jobs in many of its depart-
ments. In the chart which is given,
it is shown that in the Ministry in-
cluding subordinate organisations not
a single man was given the job, no
blind, deat or dumb or handicapped
wag employed last year. Similar is the
case with Indian Telephone Industries.
‘Only 11 persons were given the jobs.
Hindusian Teleprinters Ltd.. has  of
course given some jobs.

I would like to know from the Minis-
ter, who is very much interested in the
sports, why there is no mention in the
report about the sports activities car-
ried on by the department. The only
reference I find js in the second part
of the report at .page 62 where it is
stated that one of the employees of
- the company was selected to represent
India to take part in the World Veteran
Long Distance Run in December 1984.
As far as I know, the department is
carrying on a number of gports activi-
ties. There is g sports board also. It
is very essential that they should be
given pioper encouragement, But in
both the reports I do not find a single
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sentence regarding the sports activi.
ties heing carried on by the Welfare
Board. Similarly, the Government has
issued directives that sportzmen should
be given jobs. Three per cozt of these
jobs are reserved in the telephone de-
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. partment and the postal department. 1

would like the Minister to clarify
whether any sportsmen are given pre-
ierence in recruitment.

The last question is about housing.
These departmental people have to
work in rural areas, in remote places.

But Housing programme ig not given
much of importance, it is one depart:
ment where I find that it does mnot
have a housing programme on a large
scale in the rural areas. They are only
having “their housing nrogrammes in
metropolifan cities like Bombay and
Calcutta where the cost is also to0
high. Therefore, in order to provide
housing facilities to the staff, it is
necessary that the Minisiry shauld
have a plan—at least in the Seventh
definite
direction in the Plan to provide for
housing to the staff.

Lastly, I condemn the system of
extra-departmental agents., This is
nothing ‘but exploitation. A committee
has been appointed but I do not know
for what purpose. The extra.depart-
menial employees are also doing the
same type of job as other workers and
therefore, they are entitled to benefits
available f{o regular embployees. Theit
number is very large but they are jus?
like the casual workers in the Rail-
ways. It is high time that these peo-
ple are confirmed and treated as
regular employees. With these words
1 thank you for allowing me to speak

SHRI V. GOPALSAMY. Madam
Vice-Chairman, I am very much pain.
ed to criticise the performance of the
Ministry which happens to be handled
by my good esteemed friend ever.
smiling and ever pleasant, Mr. Mirdha,
The Ministry of Commumcatmns took
a unilateral decision. . . . .
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SYURI S. W. DHABE: But he has
taken over only recently.

SHRI V. GOPALSAMY: The deci-
sion was taken about 3 years back to
abolish gll sorting sections whict} were
doing the sorting work of mail a.m_d
closing of bags on the running trains.
This is a blunder committed by the
Ministry which has resulted in in-
ordinate delay and other lacunae to
which my friend Mr. Dhabe referred.
It is high time that the position is
reviewed. 1 would request the hon.
Minister that the new work which has
been imposed on the post offices shoul
be withdrawn and it should be handl-

“ed by the RMS only,

Regarding extra-departmental de-
livery agents, the form itself is a mi.s-
nomer, because the Supreme Court in
a recent judgment has clearly obser-
ed that the extra-departmental staff
members could not be sacked and they
should be treated as public servants.
1t is high time the Minister reviews
{he situation and accepts the long-
rending demand of these emnloyees
and they should be recogniseq as regu-
lar Government staff so that all thuse
facilities enjoyed by other Government
employees, could be available to them
‘ also.

Regarding post offices, the number
of villages in India without - post
¢ffice is alarming, I got a reply from
the Minister which says that as on
19th March,, 1984, the number of vil~
lages without a post office in Andhra
is 13,000; in Bihar, it is 7,000; in
Madhya Pradesh, it is 62,000; in UP,
it is 96,000 and so on. Many villages
do not get the facility of a post office
and my friend, Mr. Mohanaranga~
was saying also that rural areas shoulr
equally get the benefit of vos*al ser-
vices. You have bifurcated t‘he d-:-
pariment; bifurcation has been done
by a bold announcement but theres iz
ro improvement seen, ) N T-

As far as communicationg con.
cerned, it has failed everywhere and
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when communications fail, everything
fails; industry fails; business fails and
there is failure in all walks of life.

'Telephones do not work properly, 1

don’'t know whether Minister's tele.
rhone works. You take any develonen
country. The word ‘out of order ¢
‘wrong number’ is not understood there
at all. They ask ‘what do yon mean
by wrong number? What do you mean
by ‘out of crder'? But Madam, when
we get up every morning when we
start our business everyday, we have
to say ‘sorry’ or apologise to somebody.
When we dial a number which we
want, somebody on the other side
picks up the felephone and says ‘wrong
number’. Then, we have fo tell them
‘sorry, we have disturbed you’. Every
day, when we get up in the morning
and start our business, we have to
say ‘sorry’ to somebody. Our tele-
phones do not work at all. We have
got the capacity, the manpower and
the materials. We have conducted
CHOGM, ASIAD and NAM. The per-
formance in the field of telecommuni-
cations was wonderful and spectacular.
You havye got the material. You have
got the capacity. You have got the.
manpower. You have got dynamie
potential. But what is wrong? You
do not have the necessary equipment.
You do not have sophisticated and
modern equipment. This is the main
reason. You should go for it. You have
to get more funds. I think when the
telephones work properly, then, every.
thing will be set in order. Telephones .
do not work at all.

There is one important point which
I would like to bring to the notice of
the hon. Minister., Nowhere in the
world, in no democratic country, there
is such a pernicious provision of inter-
ception of postal articles, as it exists
in the Indian Post Office Act. No-
where in the world, in no democratic
country, such a provision is found.

SHRI M. KALYANASUNDARAM
(Tamil Nadu): Britishers made it.
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SHRI V. GOPALSAMY: It is a
colonial hangover. This is the legacy
of the British. We are still keeping it
after all these years,

AN HON. MEMBER; Tapping tele-
phones.

SHRI V. GOPALSAMY: Telephones
are tapped. Telephones are bugged.
Postal articles are intercepted. In
1080-81, I think, Mr. Advani moved a
privilege motion on the floor of this
House and Mr. Vajpayee in the other
House. Again, in 1983, I moved a pri-
vilege motion in this House because,
my correspondence was intercepted. I
established my case. At that time an
order was issued by the Governor of
Tamil Nadu. This order was made
under section 26 of the Indian Post
Office Act. It said: ‘Interception of cor-
respondence’ and it was addressed ‘V.
Gopalsamy, M.A.BL.,, M.P.,, Kuruvi-
kulam, Tiruneiveli District’. It said:
“Whereas the Governor of Tamil
Nadu is satisfied that it is neces-
sary to make the following order in
the interest of the public safety and
tranquillity:

"l

Now, therefore, in exercise of the
powers conferred by section 26(1) of
the Indian Post Office Act, 1898, the
Governor of Tamil Nadu hereby
directs that for the period of one
year from the date of the order...
all postal articles of any description
whatsoever in the course of trans-
mission by post addressed to or
emanating from—

Vai. Gopalsamy, WMABL, M.P.
Kuruvikulam, Tirunelveli District—

shall be intercepted and detained ard
delivered to the Superintendent of
" Police, Special Branch, C.I.D. Madras
or any person deputed by the said
Superintendent in this behalf.”

1 do not know whether this order still
continue or not, I do not know in the
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case of how many Members, it is

there., I am sure, in the case of most

of the opposition leaders, the same

thing will be there. Postal articles are

intercepted. This is done ‘in the in-

terest of public safety and tranquillity.

Are we anti-nationals? Are we crimt-
nals? Thig provision should go. When

Mr, Hidayatullah was the Chairman,

he gave his ruling. He pointed out

this thing. He referred to the provi-

sion in the Indian Post Office Act,

Under section 26(1) of the Indian Post

Office Act, 1898, on the occurrence ol

any public emergency, or in the in-

terest of public safety or tranquillity,

the Central Government or g State

Government or any officer speclally

authorised in this behalf by the Gov- .
ernment, may, by order in writing,

direct that any postal articles or class

or description of postal articles in
course of transmission by post shall
be intercepted or detained or shall be
disposed of in such manner as the
authority issuing the order may direct.

The Chairman observed.

“The Post Office Act was enacted
more than eight decades ago but this
blanket power has not been abrogai-
ed or curtailed even after nearly 35
years of our Independence. Our Con-
stitution also did not include the
right to inviolability of privacy as
in the American Constitution,”

It is hightime, we delete this provi-
sion in section 26 of the Indian Post
Office Act as well as the provision in
seclion 5 of the Indian Telegraph Act.
These two pernicious provisions ghould
be scrapped from the statute book. .

Madam, unfortunately, I have a tele-
phone at my Madras residence in my
official capacity as Member of Parlia
ment. That telephone never works.
Continuously for four weeks the tele-
phone was out of order. I wrote to
the General Manager Telephones,
‘Madras, but of no use. I made a com-
plaint and then I personally went to
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the GM’s office. but of no use. Then 1
sent a telegram on 29th November to
the then Minister for Communications
and in that telegram 1 have specific.
ally stated, aud I guote:

“My residence telephone 614042
Annanagar Madras out of order past
twenty days. I made several repre-
seatations to General Mangger Mad-
ras Telephones. No effort taken, I
am MembYer Rajya Sabha and elec-
tion secretary DMK Party.

Suspact mischief in telephone de-
partment Madras. Request you take
immediate steps to put my telephone
in orde:r.”

My telephoue remained out of order
for another 8 weeks. Finally I got a
letter by the 3rd week of January this
year in which they have stated: We
have set your telephone in order. This
is the thing. Even for Members of Par.
liament, who can raise the matter in-
side the House or outside the House,
the ireatment from the department is
like that. What will happen to the gen-
eral! public? Particulariy, in Madras
there is optimum capacity for instal-
lation of telephones. Just to meei the
demand they instal more telezhones in
the exchanges without nroviding the
necessary equipment. So, these are
the things which you have to look into.
Otherwise, you may make any {iuil
claims of sending the aircraft in space
or introducing electronic telephones,
the telephone services in the countrv
wil] never improve. And with that I
eonclude. .

THE VICE-CHAIRMAN (DR, SHRI-
MATI SAROJINI MAHISHI): Mr.
Radhakrishna.

SHRI DIPEN GHOSH: Madam Vice-
Chairman, it was decided that the
House would sit up to 6.00 O’clock
Why is it sitting beyond 6.00
O’clock today? Even the Minister of
State for Parliamentary Affairs is not

—_——— e
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there. Nobody is there. What is thé
use ¢f carryinz on the House?

SHRI S. W. DHABE: The reply
shoulg he given on. the next day.

THE VICE-CHAIRMAN (DR. SHRI-
MATI SAROJINI MAHISHI): There
are ¢uly three more speakers. Yes,
Mr. Radhakrishna,

SHR! PUTTAPAGA RADHAKRISH..

NA (Andhra Pradesh): Madam Vice-
Chairman, I am the twelfth speaker
on this debate and, therefore, I do
not want to repeat the points which

have already been made today by the .

other speakers.

Anyhow I start wilh (he postal ser-
vices. The postal services have be-
come very necessary and an immedi-
ate reguirement for a citizen. In this
connectionn, I plead
Madam to the hon. Minister concerned
that every village in the country is
covere@ by postal service. The num-
ber of villages which have remained un-
covered by the postal services has been
giver br other speakers. If the posfal
servicte Iz to be extended to the vil-
lages, the imposition of ban on the
recruitment of the employees is to be
lifted immediately. The system of ex-
{ra-deparimental emplovees is also to
be done awav with. There is the de.
l#y in delivery. This has been pointed
vut by many speakers and I would like
10 agree withh them. Apart from t{hat

- there iz the procedure in the monay

order sysiem that a complaint against
non-payaent of the mounev order can
be lodged only on 1he expiry
ol one monih. In respect of non-pay-
ment of TMOg the complaint can be
lodged after fifteen days. This is too
long a period for lodging a complaint
for non-payment of either an ordinary
money order- or a telegram money
vrder. The Minister may examine this
and reduce the time for making com-
plaints,

Regarding telegrams, nowadays the
telegrams are  entertaineg only in

300°

through you -

24



.301

English an¢ Hindj languages, I am of
the opinion that telegrams may be
entertained in every officially recog-
nised Indian language, if not in that
particular language, at least in Dev-
nagri script. to begin with, -

Regardirg telephones, it is the De-
partment which gets income without
any proper work. We have heard so
many stovies about wrong numbers.
For every wrong number the Tele.
phone Depsrtment gets the charge and
she person. who is victim of the wrong
aumber has to pay the charge, In that
way it is the Department getting in-
=ome without doing -work.

In adva.arad countries, there are 900
selephones for every one thousand
populatien. But in our country there
are only 2 telephones for every thou-
sand population. There too, 93 per
rent of the telephones are conceuntrat-
ed in the cities. Rural areas are left
oit; rurat population is deprived of
‘this facilits. This has to be examined
b.:/lthe_hon Minister very Partic_ularly.

| S o -n ~

The Auaszl Report of the Depart-
ment states that physically handicap.
ped people .and scheduled caste and
#cheduled tribe people are provided
with PCQs. This has to be strenzthen-
@i more. The PCOs should be in-
ereased. I am glad to know that
@very area of 5 kilometers radjus is
being covered by PCO. If this is ac-
<omplished as soon as possible, it §ill
be beneficial for the people of this
country and they will appreciate the
work done by the Minister, -

There is a heavy demand for tele-
phone connections and the Govern.
ment is unable to meet the require-
ments. In this connection 1 request
thc hon. Minister through you,
Mpacam, that they should increase the
sroduction, if necessary, at ITIs and
XTLs. New sstablishments may be
taken up and the demand met. The
. demand tv be met is very high; that
. A8 why they have to take speedy steps.

S
-
|
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Another jmportant thing is that
when an applicant. goes to the Depart-
ment for a telephome counection and
when he registers his name, he has to
deposit money. Instead of that, the
subscriber may be given a chance to
deposit the money at the time of con-
nection instead of at the time of re-
gistration, because the connection
takes a number of years and the sub.
scriber is made to keep his money
with the Department without deriving
any benefit.
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Regarding refund of the deposit also,
there is great delay. If one surrenders

.the telephone or the telephone is re-

moved or disconnected, the deposit
will not be generallv refunded within
a short time. Ome wonderful example
I will give you. In Delhi itself there
was a telephone Ng, 73860. This gentle-
man had surrendered his telephone in
the year 1974 ang yet the deposit has
not been refunded till today. There are
several cases like this, So the dsposit
may be collected at the time of in-
stallation’ of the felephone and it
should be refunded at the time of
removal or disconniecticn or surrender
or whatever jt may be, )

Then my last point is about the use
ol satellite network. That is very wel-
come. But it is being misused, be-
cause there are several TV relay
stations in the country, installed re-
cently, which are meant oniy to relay
the Delhi programmes ang not the
regional or local programmes. That is
why the ruling party at the Centre is
making the best use of. the TV relay
stations through satellite, This facility
should also be given to the States also.

With these few words, I conclude,
Madam.-

SHRI NIRMAL CHATTERJEE (Wéé!;
Bengal): Madam, at least the reply
need not be today. Reply can be day
after tomorrow.

THE VICE-CHAIRMAN (DR. SHRI-
MATI SAROJINI MAHISHI): 1 would
ask the Minister i’ he agrees to that.
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THE MINISTER OF STATE OF THE
MINISTRY OF CpMMUNICATIONS
(SHRI RAM NIWAS MIRDHA): I
agree if that is the wish of the House,

SHRI M. KALYANASUNDARAM:
They want to leave it to you...
(Interruptions)

SHRI V. GOPALSAMY: We asked
the Minister to reply on the 2nd.

SHRI NIRMAL CHATTERJEE: They
can also be taken up the day after.

THE \IICE—CHAIRMAN (DR. SHRIL.
MATI SAROJINI MAHISHI): Mr,
Matto. I would request the hon, Mem-
ber to take only five minutes.

simT WA ww fag (wea waw) ¢
wgizar, A I QT d § FIA1 &
&, TaT & W qEaTdd |

St TR AW F WGP (AT 97W)
W AIHTA HY ¥ WFT G 7@l (7 )

SHRI M. KALYANASUNDARAM:
Madam, there has been a mistake here
at the Table, When Mr. Mohanaran-
gam initiated the debate and was
speaking, I wrote a note that I will
be speaking on behalf of my party and
gave it to the Secretary-General him.
self personally, How it 'was missed
and how the list was not corrected
when it went to the Table, I do not
know. That is how I am put to diffi-
culty. In order to help my friends here
let them speak, I agree.

SHRI V. GOPALSAMY: We have to
thank him.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir). Madam vVice-
Chairman, many speakers in this
House have raiseq points with regard
to telecommunications and postal ser-
vices, and I need not repeat all those
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points. I shall, therefore, confine my.
self, briefly to certain complaints that
we have in Kashmir,
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Madam, Kashmir is a very sensitive
State and telecommunication is a very
important link between Kashmir and
the rest of the country. But the STD
system from Srinagar to Delhi js of
only 24 lines and it is just impossikle
to, get any connection from Delhi to
Srinagar. I had raised this matter last
year also and said that in view of
Kashmir being a sensitive border
State, 24 lines is a very small number
and that it should be extended to at
least 100 lines immediately. This must
be done,

The second point that I have to make
is that the life of the Srinagar tele-
phone exchange was to expire in 1972.
It is written on the record that this
telephone exchange cannot Ybe used

.after 1972. But it is 1985 today and the

telephone exchange in Srinagar is not
being replaced. I would request the
honourable Minister that he should
pay particular attention to this point
and see that the felephone exchange
in Srinagar proper is renovated.

The thirq point that I have to make
is with regard to telegrams. Almost
al] the telegrams that we get in
Kashmir are coming by postal service.
We get the telegraphic confirmation
first, and the telegrams reach us later.
I would request the hon, Minister to
institute an inquiry as fo why tele-
grams to Kashmir are being transmit-
ted by post rather than by telegraph.
This is a yery serious complaint that
we are making, :

The fourth thing that I want to point
out is with regard to the telephone
directory. The telephone directory in
Jammu and Kashmir is three years old
and this was pointed out. There was a
scandaj about it. The paper used for
the telephone directory is very bad and
the printing also is very bad. The de~
partment has instituted an inquiry but
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since then a new directory is not being
printed. When we took up this matter
with the Director of Telecommunica-
tions there, he tald us that the clear-
. ance from New Delhi had not come
with regard to prinfing of a joint
directory for Jammu and Kashmir.
Now, Madam, Jammu and Kashmir is
the only State in the country which
has two capitals—Srinagar in summer
and Jammu in winter, Now, the tele-
phope directory for Jammu and
Kashmir has got to be one because
pecple in Srinagar are to contact peo-
ple in Jammu offices and vice versa
and so they cannot resort to any other
directory except a joint directory. The
hon. Minister was good enough to reply
to my communication that it is under
consideration, but I would request him
kindly to expedite the matter and fssue
instructions to the Director-General
that they must immediately print this
joint directory. The last point that I
want to make is with regard to the
postal service. Many Dpeople have
spoken about the postal service. In the
good old days, not far back, the postal
vans which used to carry mail from
the post office to the railway stations,
in our case from the post office to the
airport, would also take the mail of
the intermediate post offices, But
they are post boxes only, big post
boxes. They are not being looked
after. No monitoring is done whether
the articles are taken out of those
-post boxes in time., This has got to be
looked into. I would reguest the hon.
Minister fo look into this very serious
complaint. I myself have seen that
the postal man from the post office
does not go to the wayside post boxes
for three to four days. This needs to
be looked into, and this should be
monitored. And the time plates must
be put on every letter box so that we
could know that it would be cleared
at least two times in a day. This is
very important because we are suffer.
ing for want of this.

Lastly, I would again request the
Minister to look into the complaints
with regard to telephones in Srinagar,

1
|
]
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which are infinite. You cannot imagine
the number of complaintg that we
have got with regard to the non-work-
ing of the telephone gystem in the
Kashmir valley. I would request that
he should kindly take info considera-
tion the terrain that we have g#t and
look into these serious problems that
we are facing.
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Thank you very much, )

SHRI M., KALYANASUNDARAM:
Even if only the Vice-Chairman is in
the Chair and even if the Minister also
absents, I am not bothered. I am speak-
ing for the sake of record. I hope the
Secretary-General and staff. will take
note of my feeling for the mistake,

Madam, after listening to the critic-
ism here and also the feelings of the
people in genera]l about the P&T De-
partment, particularly the postal side
and also the telecommunication side,
as one who has some connection with
the P&T workers and trade union
movement, I feel that the P&T Depart-
ment and the entire staff, nearly 10
lakhs of employees, workers, officers
engmeers are the most misunderstood
and mahgned lot in our country. They
wil] become immune to our criticism.
They will be feefing that they are be.
ing criticised for no fault of theirs. So,
whatever criticism we make, it 'will not
apply to the Minister also.

I want to draw the attention of the
present Minister to the efforts made
by the previous Ministers also, When
celebrating the International Com-
munication Year in 1983, a special con-
ference was held. The first item of
that conference was that telecommuni-
cation not only telecommunication,
but communication itself should be
considered as one of the basic in-
for the socio-economic
development. This must be recognised.
This principle must be recognised for
a country’s economic development.
Railway transport, electricity, ports
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are very egsential, Similarly, com.
munication is also equally essential.
So, it is an essential infrastructure and
a public utility service, If this princi-
ple is accepted by the Government,
then, allocations will be made by the
Planning Commissijon. .

The present Minister has stated that
. a proposal for 12,000 crores of rupees

. has been made for the Seventh Plan.
I wish him success. It is four times
larger than the allotment for the Sixth
Plan. But will he succeed, even if this
allocatior iz granted, in improvin, the
present system, the present state of
affairs vnless the policy is changed?

Mr. Minister, I do not know whether
you are aware, the guidelineg given
in the P&T Department stipulate
seven days for the delivery of letters
1o distant places in the rural areas.
For seven days without any compunc-

tion they can delay and deliver the

letters. For cities, they tfake three
days to deliver the letters; and tor
mofussil five days. This is the guide-
line given. The delivery of tappals on
the next ¢ ir is a luxury which is not
necessary rov this country. So, formerly
even in Delni if we posted a.letter in
the morning it used to reach in the
evening. Now, it can be delayed even
ior three days. Similarly, the R.M.S.
sorting system has beén reorganised to
suit this policy. Nearly two-thirds ot
the sorting stations in the running
trajins have been closed. Even at rail-
way stations where sorting was done
is being closed one after the other
and being ghifted to the cenfral sort-
ing place for each district. Even sort-
ing is being delayed for three days.
Are the department employees res-
ponsible for this? I can give the Minis-
ter details to show that there is a
shift in the policy.

i The Prime Minister is daily not
tired oy saying that things must move
fast. Very good. Modernisation very
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good. Look forward to the 21st cen.
century, very good. Incident-
ally the 21st century, is the first cen-
tury of the third millennium? Our
statesmen should look forwarg to, the,
21st century, very good. But, at the
same time fhey should not forget the
past and the present. The present must -
be stabilised to enable you to go for-
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ward to the next century. Otherwise, -’

you will fal} down. It will be danger-
ous to speak only of the 21st centrury,
forgetting the real state of affairs it
the 20th century, We have to rectify
this. We talk of modernisation; Very
good. We also talk of modernising
our science and feclinology. Very good.
I agree that gcience and technolezy
has been modernised so much in the
past 20 years after the Second World
War that every country must struggle
to cope with it. Not only science and
technology is being modernised peo-
ples jdeologies, their wants and desires
have Lecome modern, The wanis and
desires of my younger generation are
not the same as mine, In a democracy
it is the duty of the Government to
satisfy the growing desires of the peo-
ple. When science and technology and
productive capacity improves, it is but
naturgl for the people to expect the
benefits to reach them. That is the
spirit of modernisation, That should
be the spirit behind modernisation in
any country. I am able t{o recognise
and appreciate the difficulties faced by
our counfry. It is not so easy to rule
a country of this size ‘with so many
problems, We have ’inherited this
from the imperialist rule. Those who
are in power must be humble enough
to -realise this truth. On their own
they cannot do it. Just because some-
body gives some ideas to you, if you
float those ideas, immediately honey
and milk will not flow in the streets.
So, this system and policy are res-
ponsible for this, This should be recti-
fled. . -n - e s

Some hon. Members have criticised
abqut the workers, that they are yn.
trained. Ig it their fault? How many
of the hon. Members here know that
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the system :f preventive maintenance
has been given up five years ago in all
the metrogpslitan cities? Earlier there
was a system called preventive main-
tenance; that is, there would be a
team of skilled workers and a super-
visor- who would go round and find
out the defects and see whether every

line is working all right., Now what is-

the system? It has been changed. Only
when there are complaints, they must
go and attend, When there are no
workers, what can that engineer or
that supervisor do? He sends whoever
is available, whether skilled or un-
skilled, He t:lls him, “Go to the spot
and just show your head to enable
therr to kuow that the department
exisls.” The role of the department
itself is being eroded. I will blame the
Clvernment for its wrong policies.
You have a very wrong motion about
the communication infrastructure. You
must get rid of this notion. It is a very
esscatial service.. It cannot be {reated
as a commeareial service. Don’t think
in terms of profit and loss. Loss will
be thers. How to make it up is a

diflereat question, (Time bell rings).

Madam, excusz me, About the instru-

ments, you have gone in for French
technology usw. Al right, I wish you
success. If tnat helps us, all right.
But moderrisation also throws 3 chal.
lenge for our intelligence, challenge
for our capacity. In the name of
modernisation don’t be indifferent to
indigenisation and self-reliance. The
way things have been moving during
the past three months, I am afraid selt-
reliance will be given g go-by in the
name of modernisation and in the
name of improvement with speed.
Speed is necessary, Has not this very
department proved that it can rise to
th: occasion when the Conference of
Cemmonwealth Heads took place in
this country, when our country hosted
the Non-aligned Conference? Not

hundreds. bat including our local re.
porters; tho.sands flocked here and
their demaads were met. Even foreign

reporters swi correspondents admired
the way in which the service was given
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to them. What does it show? It shows
that we have the capacity, that we

have the intelligence, but it should be
pooled and distributed properly, in a
way that we make use of it in the
interest of the entire people. The fault
lies in the policy pursued by the Gov-
ernment, in their outlook towards this
important infrastructure. So a change
is called for. The retrograde changes
that have been introduced in the name
of improving the system should be re-
viewed at least after five years., You
have gone a long war. We all objected
to the Sarin Commiitee’s report. We
wanted it to be reviewed. Your pre-
decessor, Mr. Gad:il assured us tha.
he would stay further changes and

- have a review of the so-called reorga-

nisation of the RMS. But you have not
reviewed it. You introduced the
changes thinking that it would give
you results. It did not. So review
them and on the basis of experience,
correct whatever has proved wrong.
Have the courage to admit mistakes
and correct them. The Government
must have that courage to admit mis-
takes. So don’t blame the department.
Don’t ‘blame the telephone operators
it there is delay. If the gap is grow-
ing between demand and supply with
regard to telephone connections, whose
tault is it? Have you made proper
enquiries? The Surin Committee only
made 5 superficial recommendation’
from the rupee-paisa point of view. It
has come to the conclusion Yhat if tele-
communication and posial service are
bifurcated, then telecommunication
will be profitable. Ther how to make
the postal department profitable or
viable? Both ghould be viable. Both
are essential. With narrow terms of
reference, from a narrow angle, the
Sarin Committee made a wrong re-
commendation which you have started
implementing from this year. Mr,
Minister, you must remember, in our
country the telephone subscriber is the
most victimised. He pays for calls
which he has not made. Members of
Parliament themselves have had to
complain of wrong bills, that they are
getting bills for calls which they have
not made. That is my experience, We
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get at least half a dozen wrong calls
before we can get the correct one, and
for each wrong call we pay. When this
is the service received by the Members
of Parliament. what about the ordinary
subscribers? I am not gpeaking for my-
self, I am not speaking for Members
of Parliament. I am speaking for the
ordinary subscriber who is made to
pay for calls which he has never made,
Whether the calls are wrong calls or
right calls, each call is charged. Where
is the justification for collecting the
rent for the instrumemt? How do you
maintain the instrument? Not only the
instrument. The instrument, the cableg
and the exchange, all the three must
be in a trim condition for the subscri-
ber to be able to make use of his tele-
phone. Now, who is responsible for
this mess? Change of exchange will
not help. What ig the use of the cables
laid if, ..

THE VICE-CHAIRMAN [DR. SHRI
MATI) SAROJINI MAHISHI]: The
honourable Member may kindly con-
clude now. .

SHRI M. KALYANASUNDARAM:
Madam, this is g vital point and I
want the Minister to examine gll these
. things. He may be helpless. But he
should apply his mind, These are
some of the defects in the system it-
self. Although we have got such a
fine factory—everybody praises the
spare parts—why do you go in for
purchasing the spares from the mar-
ket? Because you have to pay higher
wages here? Just as you have casual
labour in the railways and you have
Extra Departmental employees, some
2} lakhs of them, in the production
Sector also you are gradually shifting
to market purchase, Kindly listen, Mr.
Minister. Call for some of the instruy~
ments in the houses of Ministers. I do
not know whether the instruments are
all all right. Now, of course, everday
morning a ring comes from the depart.
ment agking: “Is your telephone all
right?”. And there ends the matter.

. d ‘
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That is not enough. The way in which
things have deteriorated ghould be ex-
amined much more seriously before
you think of modernising. Modernisa-
tion, investment and rectification of
the present system should all go to0-
gether. There should be a balance
between these three objectives. With
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these words, Madam, I thank you for

the opportunity given. I do not know
if.I have offended anybody by my
criticism but I am sorry for it.
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Righi) ¢ Wi 6 THY AT |
SHRI NIRMAL CHATTERJEE:

What is the harm if one or two
speakers speak on Thursday? We

-agreed to sit up to 6 P.M.

THE VICE.-CHAIRMAN [DR. (SHRI-

MATI) SAROJINI MAHISHI]: He -is
the last speaker and the Minister will
reply on Thursday. .

SHRI NIRMAL CHATTERJEE:‘
If he is the last speaker he can as
well speak on Thursday morning.
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. THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI MARGARET
ALVA): I request the hon. Members
to realise that we have already so
much on Thursday. You have the
reply. Then you have the debate on
the Ministry of External Affairs, You
will be cutting into the External Af-
fairs debate. .

SHRI NIRMAL CHATTERJEE:
You are turning the whole debate into
a farce. -

THE VICE-CHAIRMAN (DR. SHRI-
MATI SAROJINI MAHISHI): He will
conclude in ten minutes.

ot AAAHIW ARG (IATIA) ¢
aFaaT, ag W Harr fawymr @,
gl fawreli § o fom mr 80 @
TF e g1 g §I
= fawmr &1 @ §E 9 3w 3 Ay
70-75 FUT AT g e
FHETY W fawm § @ w0
dfFT gard g™ ] T § =g
fawm &1 wga whiw aga Af 2
IF  fawr ol B AT treq ﬁt
& At w1 gt fear v 3w g
garg § & sq fasmr &1 wga a3z
IE AR gwframd wR W ufs
HEA WL & FA7 &1 awt faar am

SIgl OF TATHW SO Y qar
D %W QT wE GTAl ¥ g9 faEn
~f‘$&%trhzra z fr amtéw
EAN (ECTE ) srmsﬁ ? Tt of-
BT AT} qg S5 glegr e
amgT &1 TR qes AfsT Far
ﬂ’m‘#aﬁﬁl @ AEF gfeg =
ufgawrT % W #gw osmar 2
dfer aft Rafy 738 f5 g A
feat m‘a‘q FT AT AT GATRT &Y
w fam ¥ F5ar e 3sid
qH I & | 99 59 NFR A feafy &y a
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IUT FAFA ST HIE T & AGT I5AT
& 15g aF q@o o o HIQATT ¢
g9 WM 12-12 €2 qF SAIGH AT

3, w@o Ho o & FHR AQ
famm g1 %@ waedle o I

gig # 9gd @Rl FT a9 FE
AT %n gl aw  dmem faw @
g g, T g HEd 1982 A
Fog ¥ T QAT F T3 = Mo
nA g%F ¥ a8 faw aw e fE
T AW qﬁ?r N aTAR ITH
ugo o o fax ‘TTSIﬁ TdT TS |
g feafg a= %; sq f&  ITFT
S T TAH G I2T | 079 AR
FagrfF g7 1982 FawaQy Afgy &
ITHT THo o Fo & fadw A
EAR &R FTHTTAT | 6T AT
a8 g1 T SgF s oo e o
FT FAE &7 Fear fr o g e
¥ ot T AW TGS &, S
FaT F qWT W TF § | TR IAL
2w § gafar &1 I@HT TvET 38
g uw fm = faw, oaF o fagY
g & 11 %S« 1979 % uF 37
& fa 1035.50 ®F 31 39 fa=
% e § |9 FUa% fa*“r fray
W@ & wEfer fram gee 21 At
a'@f aaﬂszﬁ%{q e g &
TR Ay ART g & ag fram
¥ |10 F qq@o &o o JAT ], At-
f=& fam @1 S & FITNT FI
T S gEHT Jar & IR g fawar
T

STYNTENE AGNRAT, W . afm H
aliq maaraﬁ“r weasar § ¥9  fawnr
F gER ¥ 97 R @ &
fag siwafufrfasiand o f5 24
faamm § St werAaR § SEwr W
E‘(ﬂ%—‘falumﬂmﬁ
FEAT | § &V S A whA FAE F
A AFAGEATE a T I X

ATESq ¥ AT ATEATE | FHIT T

r -

According to the Sarin.Committee,
“malpractices are taking place in
all the areas which include stores,
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works, casual labour muster rolls,
local purchase, technical feasibility
of providing connections verification
of bonafides, commercial sections
and acceounting gnd hilling of tele-
phones.

| : T S
i

Ans the Committee goes on teo
" say: “I'ne démand for illegal grati-
fication to keep the subscriber’s tele-
phone working is increasing and it
has come to notice gpecially in
major telephone systems, Similarly,
through well-established contactmen
manuyal trunk calls are offered with-
out booking. Booked calls are under-
mined and ordinary call is put
through on the highest priority.”

1y

@t qEEY, FEF I @ §i9q
eaF Ut ¥ A FAE q€ af
91 AT I WAHgEH g W ¥@
oy wseEIE wiew fedy #7 fao
afus orar § R 3 o fel ¥
g F qrqE, FaFwE! wifs F I
e BE BIE W ¥ war faar
W §; T Af ag g g 5
fawm a7t St dw faemn & ag swan
7% fam aar s Y - eheE A
F¥d JHF FOT ANG-IT G wrT
FET &1 TF GaGT & AET
fasrm § 1980 ¥ 24 &M@ IArTEA
i #wa faaroelm 9 s fF 1985
¥ gg¥< 55 @r@ g Srgeir 1 g
g ¥ T 1990 ¥ 8l ara
3 & A fawradT A wEEn

ifE AETEEA g, RS g Jat
g wiwd F9 Y w4 090 gaw AT
S R ERER Y T
AT F, AT FAY FH TF qEA
SAwdd o HT THT F weew falem
T A i faer - sl afgd o
AT FEAN. A G 2AEA frAm
@ g W H N Ty 9w a S
© @ BRI A wma
mm%wurﬁ: wiw # W
~'go afgas  swar ¢ s fo S ¥
TR § TE WO 3 Aqn & afemw 2
A1 qfsws T ﬂ‘fﬁiﬂ' 2 I wlas
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¥ @iar =ifgd |

W&t &F @il FT QAT gaid T
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greo fazdi § ST g 9w #1E
% 98 wagd wgwwi § T S Qi< §
T q_ AT & o | 8, SuN
FHrwdr 10-12 fod &0 ST g
wd T ¥ Qe oagE g wid
WA § g oW U W
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31-3-84 ¥ TEA § 15323 eT%-
g g W wiEt § 129394 TE-
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TIFEET WAl & 490 97 987 war 65
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feeltdiet qF w1 WS Y, WA TF
o #Feax & &7 o syt f‘aza‘r
sy ¥ fwd | swAd EAAr H
fasriTagi oWl ATEE L |

JTFATERST AQE, WA g
OF FAr g, WATEA G a7 | TF
7g @i g fF zrtra w417 70 gWT
HArER q‘reze-r a gae ¥ g1 9w
I 93 ¥ agd ¥ wEd Y wm
F HIIL ﬁa=r~.r€ TAIATR, q@TH
2qfear T TrRaTy, T WL B B
9 ¥ f A Aagw Owew &
78 femrs wedv 1w S TyAr Ay
F FE TG (®A 70 AR wWaTEw
qlezer AXFE AT TAR( YA
g a0 At § WX S qeaw

Cami g s fra ate fedfir
7P M 2qZ sy swa‘ocr:ré’f g 2

1 gz ®f  wdar e
frare %) forar 5 w0 ¥ W o Ae
frafore g #1 ST FU G TIT HAT
TGP FEFIAT & qrag 4r. 9. 9.
g 6w & 9 aﬁ? 3% fagY
N owAE wEmY fem wm ]
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wa i,‘s:\'q‘tiﬁﬂqﬁ'ﬂ'ﬁa‘@ f& a9
a@q § foen o% ¥aN 62 /U
TTEETY ﬁ’l’l
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UaE feqreiee a8 § SR wat A 1
&1 AraEe, Y T FAFif N & dA
%Eﬁg‘@‘miﬁm%‘ﬂﬁqwm
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THE VICE-CHAIRMAN ([DR. (SHRI- The House then adjourned
MATI) SAROJINI MAHISHI]: The . .
at six minutes past seven of
nister will reply on 2ud May. the clock till eleven of the
The House is adjourned till 11 clock on Thursday, the 2nd

O'clock nn Thursday, the 2nd May, May 1985.
1985,



